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(¢) The matter iz under enquiry.

(d) No other case has been brought
to the notice of the Department dur-
ing the past three years.
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Taking possession of Bungalow of
Technical Director of Coal Mines
Authority

2940. SHRI SOMCHAND SOLANKI:
Will the Minister of ENERGY be pleas-
ed to refer to the reply given to Un-
starred Question No. 5545 on the 20th
December, 1973 regarding Nationalisa-
tion of Coal mines and state:

(a) whether the possession of
Bungalow of Technical Director was
forcibly taken by breaking open the
lock on or about 17th May, 1973 in
Area No. 3 of Eastern Division of
Coal Mines Authority; and

(b) the names of occupants of the
Bungalow on 30th January, 1873 and
30th May, 19737

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
DHESHWAR PRASAD); (a) and (b).
The relevant information is being col-
lected and will be laid on the Table
of the House,





